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(b) if so, the number and iypes
fhereof; and

(c) the extent to which the replace-
ment of Dakotas has been effccted
thereby?

The Minister of Transport, Aviation,
Shipping 4nq Tourism (Shri Sanjiva
Reddy): (a) Yes, Sir.

(b) One Caravelle aircraft was
acquired in December, 1965 and two
Fckker Friendship air.raft were secur-
ed on charter for operation between
November, 19685 and April, 1966.

(c) The acquisition of additional alr-
craft has enabled the Corporation to
-provide Friendship services on some
of the routes previously operated with
Dakotas.

National Highway in Assam

87. Shri Liladhar Kotoki: Will the
Minister of Transport, Aviation, Ship-
ping and Tourism be pleased to state:

(a) whether it is a fact that a iarge
number. of bridges on National High-
way No. 37 in Assam need urgent re-
eonstruction; and

(b) if so, the steps being taken in
the matter?

The Minlster of Transport, Aviation,
Shipping and Tourlsm (Shri Sanjiva
Reddy): (a) Yes Sir.

(b) On N.H. 37 there are 26 major
dbridges which have to be reconstruc:-
ed at an estimated cnst of Rs. 359
crores. Contracts for all these bridges
have been awarded to various contrac-
tors, and work on most of them has
been commenced. Every effort 1a
being made to complete the works te-
fore the monsoon of 1967,

In addition to the 28 major bridges,
there are a large number of weaik
and nzrrow minor bridees having in-
dividual lengthg less than 100 ft. cach.
As a first phase programme these
bridzes have been strengthened for
elass 13 loading. Under the second
phase, the reconstruciion of thes2
minor bridges has been taken up re-
cently.
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Pay Scales of Veterinary Doctors in
Delhi

88. Shri Linga Reddy: Wil] the Mi-
nister of Food, Agriculture, Commu-
nity Development and Cooperation be
pleased to state:

(a) the pay-scales of the Veterinary
Doctors prevalent in the different
States in India;

(b) the steps taken to bring about
uniformity in the different grades of
the Vete.inary Services;

(c) whether ‘the Central Pay Com-
mission had re~ommended the ap-
pointment of the Mysore Veterinary
Graduates in the pay scale of Rs. 350--
800;

(d) whether Government are aware
of the strike by the Veterinary stu-
dents’ and Doctors' agitation in
Mysore for the implementation of the
said pay scales since the 19th Novem.-
ber, 1965; and

(e) if so, the steps taken both by
the Central and State Governments
in this respect?

The Minister of State in the Mints-
try of Food, Agriculiure, Community
Dev:lopment and C.operation  (Shai
Govinda Menon): (a) to (e). The
fixation and revision of pay scaics o
Veterinary Assistant Surgeons in the
States are the responsibility of  tha
State Governments. The jurisdiction
of the Se:cnd Central Pay Con'mis-
sion was restricted to Central Gowvern-
ment emp'oyees onlv. The pay scales
of Veterinary Doctors emp'oyed by
the State Governments vary frow
State to State. To bring about uni-
formity in these pay scales, as far us

.possible, the State Governments ia-

cluding Mysore were advised n
August, 1961, that the recommenda-
tions of the Agricultural Admiriitra-
tion Committee (Na'agarh Committee)

" which inter-alia provided for revision

of scales of pav for agricultural ser-
vices should mutatis mutandis be made
applicable to Anlmal Husbandry Ser-
vices also.
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The Government of India have hot
received any report about the agita-
tion by Veterinary Doctors etc, in
Mysore.
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Flour Mills in Assam

90, Dr. Sarojini Mahishi: Will the
Minister of Food, Agricu'ture, Com-
munity Development and Co-operation
be pleased to state:

(a) the particulars of the flour mills
which were set up in Assam last year
and are now ready to go into produc-
tion; .

(b) whether it is a fact that Govern-
ment have not so far sanctioned them
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quota of wheat for trial run and
grinding purposes; and

(¢) if so, the steps being taken te
expedite the matter and thus utilise
the idle capacity?

The Minister of State In the Minis-
try of Food, Agriculture, Community
Development and Co-operation (Shri -
Govinda Menon): (a) 1 Ms. Jyou
Flour Mills. Nowgong; and 2. M/s.
Biswanath Flour Mills, Tinsukia.

(b) and (c). Milling licences under
the Wheat Ro'ler Flour Mills (Licens-
ing & Control) Order, 1857, to theze
two flour mills are under issue. Ad-
hoc quota of wheat for test grinding
will be issued after the terms and
conditions governing the sale of im-
ported  wheat are accepted bv the
mills and other necessary formalities
are completed.
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